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RBI signs Statement of Co-operation for Supervisory Co-operation and
Exchange of Supervisory Information with US Financial Regulators

The Reserve Bank of India, on December 9, 2014, concluded a Statement of
Co-operation (SoC) on “Supervisory Cooperation and Exchange of Supervisory
Information” with the Board of Governors of the Federal Reserve System, Office of
the Comptroller of Currency and Federal Deposit Insurance Corporation.

The SoC was signed by Mr. Michael S. Gibson, Director, FRB; Mr. Martin
Pfinsgraff, Senior Deputy Comptroller, OCC; Ms. Doreen R. Eberley, Director, FDIC
and  Mr. P. R. Ravi Mohan, Chief General Manager-in-Charge, Department of
Banking Supervision, Reserve Bank of India.

The Reserve Bank has been signing Memorandum of Understanding/Letter for
Supervisory Co-operation/Statement of Co-operation with supervisors of other
countries to promote greater co-operation and share supervisory information among
the authorities.  With this, the Reserve Bank has signed 22 such MoUs, one Letter for
Supervisory Co-operation and one Statement of Co-operation, with overseas
regulators/supervisors.

Background

It was stated in the joint statement issued by the Government of India and the
United States of America (USA) during the visit of Shri Narendra Modi, the Indian
Prime Minister during September, 2014 that India and USA welcomed the expansion
of the partnership in oversight of financial institutions, including that between the
Reserve Bank of India and the Board of Governors of the Federal Reserve System
(FRB), the Office of the Comptroller of Currency (OCC) and the US Federal Deposit
Insurance Corporation (FDIC). The Joint Statement was made in the context of
efforts that were being made by the Reserve Bank of India and the banking
regulators and supervisors of United States of America to conclude a mutually
agreeable Statement of Co-operation (SoC) on exchange of information and
supervisory co-operation among the authorities to enhance the effectiveness of cross
border supervision.
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